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Licence has been granted to Gauri-
bidnur Sahakara Sakhare Karkhana
Ltd. for establishment of a 1000 ton
new cooperative sugar mill at Gauri-
bidnur, Distt. Kolar (Mysore State)
agamnst the Third Plan taget.

(¢) The matic;- would be considered
when licensing ¢f additional capacity
in sugar industry is resumed.

Telephones in Delhi

32. Shri Tyagi: Will the Minister
of Transport and Communications be
pleased to state:

(a) the total number of Govern-
ment telephones in Delhi at present;
and

(b) the total revenue on that
account received by Government?

The Deputy Minister in the Minis-
try of Transport and Communications
(Shri Bhagavati): (a) The total num-
ber of direct line Government Tele-
phones in Delhi is 14,000.

(b) Rs. 1,90,506,000 per year.
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Baby Food Plant

Shri D. C. Sharma:
34. { Shri A. V. Raghavan:
L Shri Pottekkatt:

Wil] the Minister of Food and Agri-
culture be pleased to state:

(a) whether Denmark has offered
to help the Madras Government in
setting up ¢f a baby food plant if the
approach was made through the Union

Government; .

(b) whether the Madras Govern-
ment have approached the  Central
Government in this regard; and

(c) if so, the action taken in the
matter?

The Deputy Minister in the Minis-
try of Food and Agriculture (Shri
A. M. Thomas): (a) and (b). No
approach was made by the Madras
Government through the Union Gov-
ernment in the matter and hence no
information is available.

(c) Does not arise.





